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This Review Petition has been perused by me. 	The 

contention made at paras - 2 & 3 do certainly not constitute errors 

apparent on the face of the record. The argument taken in the 

order may constitute a grievance on merit. 	If the Review 

Petitioner has a grievance on this account, he can take recourse 

as per law, but that cannot be a basis on which the matter can be 

agitated in a Review Petition. 

2 	Also there is no new fact which has come to light. 

3. 	In view of the above discussion, this Review Petition is 

not sustainable and is hereby rejected. No costs. 

(B.N.BAH1DUR) 
PEMBER(A) 
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